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[Dr. K. L. Shrimali]
.dty to decide. We have had a dis-
cussion with the Vice-Chancellor at 
the Delhi University and I think, as 
far as possible, every effort will be 
made to absorb some of these people 
who are really qualified for the job.

Pandit Thaknr Das Bhargava
(Htesar): Sir, some time ago this 
question came up before the House 
and the hon. Minister was pleased to 
say that all the staff will be absorbed. 
Today we hear that only efforts will 
be made. I think he is changing the 
position. The assurance he gave 
should stand unchanged. Every 
person who was employed in this 
college and was competent enough to 
be employed then, should be employ-
ed in other places.

Dr. K. L. Shrimali: As far as I re-
member, I never gave that assurance 
to the House. I could not have given 
that assurance that all the members of 
the staff will be employed.

Shri C. K. Bhattacharya (West 
Dinajpur): Will the hon. Minister
kindly see that these three evening 
colleges are opened in different parts 
of the city instead of being concen-
trated in one place, so that people 
living in different parts may nave 
facilities to go to these evening 
colleges?

Dr. K. L. Shrimali: That is actual-
ly the proposal.

DEATH OF DR. KHAN SAHEB

The Prime Minister and Minister of 
External Affairs (Shri Jawaharlal
Nehru): Mr. Speaker, Sir, it has
fallen to my lot from time to time to 
make mention in this House of saa 
and tragic occurrences. I have now 
to inform the House that a member 
o f the old Assembly, but much better 
known in other capacities Dr. Khan 
Saheb, was some little time ago today,

stabbed to death. We have not re - 
ceived any details or particvtlaw 
about this tragic incident except that, 
1 believe, it occurred at Lahore. But, 
I think it is right that early mention 
of it be made in this House not only 
because he was connected with the 
predecessor of this House as a mem-
ber, but also because of the great 
part that he, with his great brother, 
Khan Abdul Gaffar S ian , played In 
the struggle for freedom and inde-
pendence of India.

We all know that, in spite of any 
differences that might have arisen. 
Dr. Khan Saheb occupied a high place 
in office in Pakistan. On some 
matters we may not have agreed with 
him; but we always respected him, 
honoured him as an old colleague, as 
a brave captain in our struggle for 
independence and for various personal 
reasons and contacts also, because 
there are many people here who knew 
him personally.

So far as I am concerned, my mind 
takes me back to almost 50 years 
when I was a young boy of 18 or 19 
when I first met him, and we were 
both students in England; he was a 
medical student, somewhat senior to 
me; and during this long period of 
49 years we knew each other. Al-
though there have been many breaks,
I can say about him as I can say 
about few persons, that though we 
may have differed—as we did often 
—I am myself had hardly ever come 
across a braver man and a greater 
gentleman. So, it is a matter, I am 
sure, of deep grief to us that this 
great fighter for freedom, this great 
gentleman, should have been cruelly 
put to death in this way. I have no 
news as to who did it, what the object 
was, but I thought that before wait-
ing for any further detailed informa-
tion, I might mention this matter to 
the House as the House would be in-
terested and I am sure the House 
would like to express its sorrow and 
send its message of sympathy and
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condolence to the members of his 
family.

Mr. Speaker: I fully associate my-
self with all the observations made 
by the hon. Prime Minister as Leader 
of the House. I myself was a 
colleague of the late Dr. Khan Saheb 
from 1984 to 1937. His transparent 
honesty and simplicity attracted the 
attention of one and all. We were 
all sitting in these benches opposing 
the then Government. He was a bold 
fighter, and when any matter relat-
ing to the then North-west Frontier 
Province' arose, and if he had said 
something, the Executive Councillor 
in charge of the External Affairs of 
those days never criticised or found 
fault with the correctness of his state-
ment. Dr. Khan Saheb would get up 
and challenge, “I am asking the hon. 
Member of the Executive Council to 
say if I am not correct.” The latter 
had always to say that Dr. Khan 
Saheb was correct, and the Member 
of the Executive Council would, how-
ever, try to explain it away.

Everybody had very great regard for 
Dr. Khan Saheb’s honesty of purpose 
and the courage with which he con-
ducted himself. Whether it is Pakis-
tan or India we can ill afford to lose 
the services of such a great man. The 
two brothers were lions and they 
tamed their Pathan brethren who 
were noted for their rather violent 
ways.

Dr. Khan Saheb’s memory will live 
for yean  and years. It is unfortu-
nate that he should have met with 
his end under such tragic circum-
stances. I deeply mourn the loss, and 
I am sure the House will join me 
in sending our condolences to the 
members of the bereaved family and 
to his younger brother, Khan Abdul 
Ghaffar Khan.

The House will kindly stand for a 
minute.
(The Members then stood in silenci: 

lor a minute)

RE. MOTION FOR ADJOURNMENT
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Mr. Speaker: I did not allow that. 
The hon. Member tabled an adjourn-
ment motion. This is the last day of 
this session. There is no time for 
getting any information. His adjourn-
ment motion was that the usual 
examinations of the Banaras Hindu 
University have been put off, causing 
inconvenience to the students. I do 
not know if the Minister will consider 
getting information and pass it on to 
me.
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The Minister of Education (Dr. K. L. 
Shrimali): I would submit most res-
pectfully that there are duly consti-
tuted bodies, University authorities, 
which can competently look after such 
problems which arise in the univc^ 
sities regarding examinations, the 
dates on which the examinations should


